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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
PA'l‘t/\_I.A HOUSE Iflwl>1*?.TJ"l.I l>1$TRIC'l' F NEW DELILI

” onnmg
in partial modification of this office earlier order bearing No 1105411130/Bail & Filin J dl/P_ - g/_u . rin.D&SJ/NDD/2023 dated 14 l0 2023 and in exercise of powers vested to the und ' d_ _ ersigne inter alia under Section 10(3) of

the Criminal Procedure Code, 1973 as in force in Delhi, I hereby authorize the following Additional District & Sessions
Jud rt»: ' ' ' ' ' ' ' 'ges o cw Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending bail a licat'

pp ionspertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.t'. 01.11.2023 In 15.11.2023 in
accordance with law.

Name of the Judicial Police Stations & Investigating Aeeneies (New Delhi
Ofliccr District)

£llQSg)EB;l_l
(1)

1" Link Judge

(3)
CB1, Central Excise, Clianakya Puri, Custom, Delhi Cttntt,

2.“ Link Judge

(4)

. l, ST lGlAi IGI M . R.K. P I V ' ntKuiijMs. Apama Swami, DR G ’ ggtul) and $33“, VH1;mm M Sh. Devender Kumar
ASJ-07 Jangala, ASJ-05

Sh. Pawan Kumar,
AS] (SFTC)

Police Stations & Investigating Agencies (New Delhi
D‘ t ‘ t 'Ms. Kiran Gupta, is m )
 ‘- Sh. Tarun Yo eshA51-04 CAWCell, Crime Branch, E0w,NtLrttint1, Sugarpur, Sarojini ASHE ’

Nagar, South Campus, Vasant Kunj (North) and Kartavyn
Path .

Sh. Devender Kumar
Jangala, ASJ-O5

‘ Police Stations & Investigating Agencies (New Delhi
District)

1 , ' / _ 4 -
r V ‘Am hzgdlczg Kmm Barakhamba Road,Cc Cyber Police Station, Sh

' Enforcement Directorate, I-‘ERA, Inderpuri, Kishangarh, ‘
Miindir Marg, North Avenue, Ptuliaiiient Street, Pl-‘A, PMLA,

- Pragali Miiidan Metro, Rtijecv Cliowk Metro, South Avenue,
- Tilak Marg and Tughliik Road.

Sudhir Kumar
Sirohi, S_pl. Judge

NDPS
Sh. Sachin Gupta,

ASJ-03

05.11.2023. 11.11.2023, 12.11.2023. 13.11.2023. 14.11.2023 & 15.11.2023 ~11D11£1t'l)1 (s)

The bail/urgent applications pertaining to Special Acts viz. NDPS A t/N¢ CB, POCSO, NIA, MCOCA, TADA,Special Cell cases, SC/ST Act, UAP Act, Drugs & Cosmetics Act and Offieial Secrets Act shall be dealt with by the
coiicemed designated Courts, New Delhi District.

Note:- In ease, it‘ any Judicial Oflicers mentioned at column .no. 01 and their respective links mentioned atcolumn no. 03 & 04 happens to he on leave or not available due to any reason, the senior most
Additional Session Judge, New Delhi District ‘lab! 'avai c on that day s l hear and dispose of freshbail/urgent criminal applications and pending bail applications in accor ewith law.

W"?
~ (Sanjay Gnarg-I)

NO.’ 2-°§H/Bail & Filing/Judl./Ptin.D&SJ/NDDIZOZ3

I. The Registrar General, lion'ble i'll|;h Court ot‘Dellii, New Delhi. '
2. All the Principal District 8: Sessions Judges, Dcllii1New Delhi.
3. ’l1ic Principal Judge. Family Court, DWI!-tkll (ilQs), New Delhi.
4. The Principiil Judge, Family Conn, New Delhi District, PHC, ND.
5. ‘the Judge In-ehiirge, Mediiitinii Centre, New Delhi District, Pl-IC, ND.
6. 'l1ic Member 5ecrctary,DSLSA, New Delhi District, PHC, ND.

_’l. All the Judicial Oilicers, New Delhi District, PHC. ND
 ecr-lnelwnc, Bail 84 Filing Section & Admiiii-stration Bninch, NDD, ND.

. e ebsite Committee (l-liiidi & English) Tislkim ' Co. ri urts, Delhi.i0. The Chief Prosecutor, New Delhi District, PHC, ND.
ll. All the llonoriuy Secretaries, Bar/tssoeiaiions, Delhi/New Delhi.
t2.1'i tn

. ~ inrgc, Computer Branch, New Delhi District, PHC, ND.
I-t.ReaderIPS to the uiidcrsigncd.
l5.The PROIAPRO, New Delhi District, RHC, ND.

ic vfillltfgfi, Lock-up, New Delhi District, PHC, ND. V)
I3 1'he aisncii In ci \’\

Principal District & Sessions Judge
New Delhi District, PHC, New Delhi

Dated:

Principal District & Sessions Judge
New Delhi District, PHC, New Delhi
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